GOVERNMENT OF INDIA
URBAN DEVELOPMENT AND POVERTY ALLEVATION
LOK SABHA

UNSTARRED QUESTION NO:3076
ANSWERED ON:23.12.2003

AMOUNT SANCTIONED FOR REHABILITATION OF SLUMS
N.N. KRISHNADAS

Will the Minister of URBAN DEVELOPMENT AND POVERTY ALLEVATION be pleased to state:

(a) the details of the amount sanctioned for rehabilitation of slums in the country during the current year, State-wise;
(b) whether the Union Government has received any proposals from the Government of Kerala in this regard;
(c) if so, the details thereof; and

(d) the action taken by the Union Government thereon?

Answer

MINISTER OF STATE (INDEPENDENT CHARGE) IN THE MINISTRY OF URBAN DEVELOPMENT AND POVERTY ALLEVIATION (
SHRIBANDARU DATTATRAYA )

(a): The State-wise details o f Central subsidy sanctioned/released under Valmiki Ambedkar Awas Yojana (VAMBAY) during the
current year, 2003-04, as on 30.11.2003 are annexed.

(b)to(d); In the current year, 2003-04, Housing & Urban Development Corporation Limited (HUDCO) has receivedoroposals from the
Government of Kerala for construction of 6236 dwelling unitswith Central subsidy of Rs.1647.20 lakhs. Since the proposals were
incomplete, HUD C Ohas requested the State Government to furnish their proposals, complete in all respects, asper the scheme
guidelines, before these are forwarded to the Government.

ANNEXURE
ANNEXURE REFERRED TO IN REPLY TO PART (a) OF LOK SABHA USQ.NO. 3076 FOR 23.12.20083.

STATE-WISE DETAILS OF THE AMOUNT SANCTIONED/RELEASED UNWERMIKI AMBEDKARWAS YOJANA(VAMBAY)
DURING THE YEAR 2003-2004 (AS ON 30.11.2003

(Rs.in lakhs)

S. STATE/UT ALLOCATION GOI SUBSIDY SANCTIONED/RELEASED
NO. (GOI SUB-

SIDY) HOUSING TOILETS TOTAL

1. ANDHRA PRADESH 2364.080 5973.893 0.000 5973.893

2. ANDAMAN & NICOBAR 20.120

3. ARUNACHAL PRADESH 88.140

4. ASSAM 1369.300
5. BIHAR 1044.520
6. CHANDIGARH 83.810
7 CHATTISGARH 296.580 369.990 0.000 369.990
8. D&N HAVELI 1.530
9. DAMAN & DIU 5.460
10. DELHI 1279.610

11. GOA 44.830
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